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regularises export and also the quantity of
export from each country. Recoatly, we
had 8 masting of this committee in India
and some decisions have beon taken, As you
know, two years back a decision was taken
to withdraw 90 mullion lbs. of tea in the
world market because there was a
glut in the market of tea, This year, 1
say, the aillotment is not unfavourable to
us.
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SHRI INDRAJIT GUPTA : When are
you going to do it 7 For the last two years
we are hearing it.

SHRI L. N, MISHRA : I have not been
here for two years,

SHRI PRABODH CHANDRA : Is the
Minister aware of the fact that thers have
been tonmsistent complaints about the quality
of tea that has béen exported ?

SHRI L, N, MISHRA ; I have not
feccived any complpint as regards the
quality. As (He hos. Mémber knows, we
“have pre-shipment inspection and we have
sirengtboned that orgavisstion. 8o far as
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the quality of our tea is concerndd, wa have
not received any complaint from the UK,

Declaration of Birth Anniversary of Dr.
Ambedkar as Public Holiday

* 363. SHRI S. M, BANERJEE : will
the. PRIME MINISTER be pleased to
state

(a) whether several organisations in the
country have demanded public holiday on
the birth Ann'versary of Late Dr. B, R,
Ambedkar ; and

(b) if so, the reasons for not declaring
this as a public holiday ?

THE MINISTER OF STATE IN THE
MINISTRY Of HOME AFFAIRS AND IN
THE DEPARTMENT OF PERSONNEL
(SHRI RAM NIWAS MIRDHA) : (a) and
(b). The periyd of our struggle for national
revival and froecdom produced men and
women of emmnence 1n diverse fields of
politics, art, literature, religion, etc. Dr.
B R Ambudkar was one of them. Govern-
ment feel that a more creative and construc-
tive way of honouring the memory of these
great men and women should be found
rather than declaring public holidays. In
our country the number of such holidays is
already large, even though, in pursuance
of the recommendations of the Sscond Pay
Commission, the number of public holidays
was reduced from 23 to 16 in 1960. Govern-
ment also fee] 1hat when our count:y aught
to make every cffort to develop and to face
the present d fliculties, increasing public
holidays would not be the best way of
honouring the great men of the past oy of
promoting na'ional interests.

SHRI 8. M. BANERJEE : Before I put
my question I may make it clear that my
questions are not invariably meant for
Central Government employges.  Always
the hon. Mimnister gets the idea that 1 ask
only about Central Government employees,
1 may clarify that it should cover all
employees, whether working in the pubiic
sector or in the private sector. The Pay
Commission does not apply to the private
sector, That should be clear,

Naw I wish (o know from the hoan,
Minisier whether it is & fagt that for the
last 50 many years two demands have been
mado by the Republican Party and thosy
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who bhelieve in Dr. Ambedkar and hald him
in high esteem, not because he championed
the cause of harijans but also because he
champioped the cause of parliamentary
democracy. The two demands were to have
a portrait of Dr. Ambedkar in the Central
Hall and to declare his birthday as a public
hdliday. Public holiday means actually
showing respect to somecome so that his
creation and work could be popularised
among the people on that particular day.
1 would like to know why none of the
demands has been conceded by Govern-
ment.

SHRI RAM NIWAS MIRDHA : There
is no doubt about Dr. Ambedkar's eminence
ms a constitutional lawyer and as a great
public man of this country. But, as I said
in my answer, declaring public holidays
is really not the best and the fittest way of
honouring the memory of a great man like
Dr, Ambedkar. A lot of requests have
come to the Government from time to time
from various organisations that Dr,
Ambedkar's memory should be honoured
by declaring a public holiday, But for the
teasons stated by me in my answer, it has
not been possible to accede to that request,
As a matter of fact, except for Mahatma
Gandhi’s birthday, there is no national
leader whose birthday has been included
in the list of pubiic holidays.

SHRI S. M. BANERJEE : Apart from
not declaring a public holiday in the larger
national intrest, I would like to know what
other measures have been taken to have a
proper memorial for Dr. Ambedkar in the
country,

SHRI RAM NIWAS MIRDHA : The
Question is specifically about declaring a
holiday. As regards honouring Dr.
Ambedkar many statues have come up all
around the country and a number of
institutions have been named after him.
The Government always gives importance
‘to the coatribution that he has made in
our national life.

SHRI K. G. DESHMUKH : May 1
know whether the Maharashtra Government
has made a request to the Central Govern-
ment for declaring the birth anniversary of
Pr. Ambedkar as 3 public holiday ?
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SHRI RAM NIWAS MHRDHA : Yes,
Sir. The Maharashtra ‘Governmment did
make a representation in this roipect
supporting other organisations.

SHRI SANJEEVI RAO : We are having
the maximum number of public holidays.
Is the Government contemplating to reduce
the number of public holidays.

SHRI RAM NIWAS MIRDHA: Asl
stated, in pursuance of the recommendations
of the Sccond Pay Commission, the number
of public holidays was reduced from 23 to
16 in 1960, we are awaiting the recommen-
dations of the Third Pay Commission which
is still working and we will give due consi-
deration to whatever recommendations they
make.

Export drive for Automobile Ancillary

*369. SHRI P. GANGADEB : Will
the Minister of FOREIGN TRADE be
pleased to state :

(a) whether Government are working
out a proposal for a dynamic export drive
in  respect of automobile ancillary to
achieve the target of Rs, 100 crores an-
nually ; and

(b) if so, the measures Government
propose to take to achieve the same ?

THE MINISTER OF FOREIGN
TRADE (SHRI L. N, MISHRA) : (a) Yes,
Sir. It is proposed to raise the exports of
automobile ancillaries from Rs. 7.00 crores
in 1970-71 to Rs. 10.00 crores in 1971-72,

(b) A statement is laid on the Table of
the House,

Statement

In addition to the existing export
assistance including advange and replenish-
ment licences, compensatary support, duty
drawbacks, customs bonding, freight re-
ductions gtc, the recently established
Trade Develospment Authority has ' been
q,umsmd with the task of developi
production and  export of





